
CENTRAL ADMlNISTRy\nVE TIIIBUNAL

PRINCIPAI. BENCH

KEW DELHI

OA NO. 2654/2004

Hi is the 14"' day ofNovember, 2005

HON'BLE MR. JUSTICE M.A.E3iAN, VICE CHAIPJtlAN (J)

V.K.Aggaj-viiil,
WZ-75, G-Floor,
Gali No.4, Shiv Nfsgar,
Nev/Delhi.

(None)

Versus

Union ofIndia, and others through
L The Commissioner,

Kendriya Vidyalaya Sangthan,
18, Institutional Aiea,
Shahid Jeet Singh Marg,
New Delhi-110016.

2. Assistant Cominissioner,
KVS, Delhi Region, JNU Campus,
NewMehrauli Road,
New Delhi.

3. Assistant Commissioner,

K\^S, Chandigait Region,
SCO No.72-73,
Dalcshin Marg, Sector-31,
Chandigarh-160030.

\
4. Principal,

Kendriya Vidyalaya,
Naddpwa; Cantt.,
Distt. Ludliiaiia

5. Principal
Kendriya VidyalayaNo.1
Sadar Bazar Road, Delhi Cantt.
NswDeihi-llOOlO.

(By Advocate: Sh. S.Rajappa)

ORDER (ORAL.)

Despite several calls and waiting nobody appeared on behalf of applicant. The

case has been duly displayed on the board and Sh. M.K.Bliardvv'aj vvas also seen present

0



in Couii preraisss, thereatler case lias been vwiited for qiuts long period but nobody has

appeai-ed. It appeal's that applicant is not interested in pursuing the matter. OA is

dimissed in default.

^sd'

(M.A. KHAN)
Vice Chairman (J)


